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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE, CHENNAI

Appeal No.17 of 2024 (SZ)

Thiru. T. RAVIGANESAN,

S/o. Theeradha Vinai Theertha Goundar,

No.21237 -146, Kuravan kaadrl

Poosaripattti Village & Post,

Kadaiyampatti Taluk,

Salem District - 636 305.

... APPELLANT

Vs

1. State Level Environment Impact Assessment Authority (SEIAA),

Rep. by its Member Secrrctary,

3rd Floor, Panagal Maaligai, No.l, Jeenis Road,

Saidapet, Chennai - 600 015.

Email: mstnseiaa@yahoo. com

Phone No. 044-24359973

2. State Level Expert Appraisal Committee (SEAC),

Rep. by its Chairman,

3rd Floor, Panagal Maaligai, No.1, Jeenis Road,

Saidapet, Chennai - 600 015.

Email: mstnseiaa@yahoo. com

Phone No. 044-24359973.

... RESPONDENTS
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COUNTER AFFIDAVIT FILED ON BEHALF OF SEIAA _ TAMIL NADU. THE

I'tANd 2'd RESPONDENTS

I, A.R. Rahul Nadh, aged 36 years working as Member Secretary, State Level

Environment Impact Assessment Authoriry Tamil Nadu (SEIAA-TN) having office at

Third Floor, Panagal Maaligai, Saidapet, Chennai - 600015, solemnly affirm and

sincerely state as follows:

1. I am filing this counter affidavit on behalf of the 1st g 2nd Respondent /SEIAA-TN

herein and as such I am well acquainted with the facts and the circumstances of the case

from the records available in this office.

I deny the averments and allegations stated in this Appeal No.17 of 2024 except those

that are specifically admitted hereunder and put the applicant to strict proof of the same.

It is respectfully submiued that; the project proponent Thiru. T. Raviganesan has

applied to State Level Environment Impact Assessment Authority - Tamil Nadu

(SEIAA-TN) seeking prior Environmental Clearance for the project/activity covered

under Category "82" of Item l(a) "Mining Projects" of the Schedule to the EIA

Notification,2006 for the Proposed Rough Stone Quarrl, and Gravel Gravel lease over

an extent of 3.44.0 Ha (Patta Land) at S.F.Nos.68ll (Part) & 69 (Part) of Katteri

Village, Uthangarai Taluk, Krishnagiri District, Tamil Nadu vide online proposal

No. SIA/TNiIVIIN/43 23 09 12023 dated 06.06.2023 .

I respectfully submitted that; the proposal was scheduled to be appraised in the 401't

meeting of State Expert Appraisal Committee (SEAC) & the schedule was

communicated to the Project Proponent via email on28.07.2023. Subsequently, it was

placed in the 401't meeting of State Expert Appraisal Committee (SEAC) held on

f6.08.2023. The Proponent, Thiru. Raviganesan appeared before the committee with

his EIA Co-ordinator for appraisal.
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Based on the presentation made and documents submitted and from the KML file

uploaded in the PARIVESH Portal, SEAC noted the following.

i. The applied site is a fresh area, hitherto unmined.

ii. Kottukarampatti village/habitation is located at a distance of about 260m

from the project site on the northern side.

iii. Onnakarai RF is located at a distance of 55m from the northem boundary of

the project area.

iv. SH 179 A connecting Uthangarai to Arur is located at a distance of 220m on

the westem side of the project site.

v. Govt. Veterinary Hospital is located at a distance of 225m on the westem

side of the project area.

vi. One major water body - Katteri Lake is located at a distance of 390 m from

the boundary of lease.

vii. One educational institute, namely, Sri Vidya Mandir Arts & Science College

is located at a distance of550m on the southem side of the project area.

viii. Habitations are also located on the south-westem side ofthe project area at a
Ydsu-od r ,,i .iM

i' fi6ffntry i]4: distance.of l1}0mn
Efu".
IJView of the above sensitivities, the Committee decided not to recommend the

proposal for grant of Environmental Clearance.

5. I respectfully submitted that; subsequently, the subject was placed before the

Authority (SEIAA-TN) in its 652od meeting held on 07.09.2023.In view of the

above, The Authority, after discussions, accepted the decision of SEAC, Rejected

the proposal and decided to request Member Secretary, SEIAA-TN to grant

rejection letter to proponent as per the 40lst SEAC minutes. Further, Authority

decided to close and record this proposal.

6. I respectfully submitted that: based on the above. the rejection letter was sent to

the Project proponent vide this office letter No. SEIAA-TN/F.No.l0l I l/2023

dated 07.09.2023. Hence this file is closed and recorded.
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Therefore, humbly prayed that this Hon'ble Tribunal may be pleased to record and

pass orders as this Hon'ble Tribunal may deem to fit and proper in light ofthe facts and

circumstances of this case and thus render justice.

Solemnly affirmed at Chennai on

this 26s day ofFebruary 2024 &

Signed his name in my presence

FIRST & SECOND

RESPONDENT

MEMBER SECRETARY

SEIAA-TN
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only after obtaining Environmental clearan@ from SEIAA.TN once completing

the remedial actions bared on such re-appraisal \ SEIAA-TN.

4. The PP shall submit a letter obtained from concerned AD,/Mines regarding the

following detaili.

i. Exact depth of exirting pit, period of the operation and stoppage of the

earlier mining operation & quantity of minerals mined out.

ii. The copy of demand notice rerv€d on total penalty levied. if any and

copy of remittance of total penalty by PP.

iii. A letter from AD/DD mines rtating that the project will not fall under

violation cat€gory, clearly rtating whether miming has been carried out

outride mine leate area for which the pP has not obtained any prior EC.

on receipt of the details iought above. the SEAC will further deliberate and decide on

future course of action. The proponent is advired to iubmit the additional documenty'

information as sought above within a period of 3o days failing whidr your proporal

will automatically get delined frorn the PARIVESH portal.

Agenda No: €l-15
(File No.lOlll,r2o23)
Propo:ed Rough Stone Quarry and Gravel lea.se over an extent of 3-44.0 Ha (patta

Land) at S.F.Nos.58 (P.rt) & 59 (Part) of Kanerl Village. Uthrngarai ratulq Krirhnagirt

Dirtrict' Tamil Nadu by Thiru. T. R.avig.neran - For Erwironmental cleararre.
(tlVTNA,tlN/438@ nO23 dated:O6.06.2023)

The proposal was placed in the 40lr meeting of SEAC held on 16.08.2023. The details

of the projea furnished by the proponent are given in the website (parlvesh.nicin).

The SEAC noted the follor rlnt:

l. The project proponent. Thiru, T. Raviganeran has applied for Environmental

clearance for the Proposed Rough 5tone euarry and Gravel lease o,er an extent

ot 3.4.O Ha (Patta Land) at S.F.Nos. 68ll (parr) & 59 (part) of Kattert Village.

Uthangarai Taluk, Krishnagiri Dinrict. Tamil Nadu.

2. The projecVactivity ir covered under Category -B2" of ltem I (a) -Mining of
Minerals Projeas- of the Schedule to the EIA Notification. 20O6.

ME

i
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Based on lhe prerentation made and docurnents rubmitted and from the KML fik

uploaded jn the PARIVESH Portal. 9EAC noted the following.

i) The applied rite ir a fre;h area, hitherto unmined.

ii) Kottukarampatti village/habitation is located at a dirtance of about 260m

from the proiect rite on the northern side.

iii) Onnakarai RF is located at a distance of 55m from the northern boundary

of the proiect area,

iv) 5H 179 A connectinS Uthangarai to Arur iJ located at a distance of 22Am

on the we(em side of the proiect tite.

v) Govt. Veterinary Hospital is located at a distance of 225m on the u,estem

side of the project area.

vi) One ma.ior water tody - tGtteri take i, located at a distance of 39O m

from the boundary of lease.

vll) One educational lnstthrte. namely. Sri Vrdya l"tandir Artl & Sclence College

iJ located at a dittance of 55Om on the southem Jide of the proiect area.

viii) Habitationr are also located on the Jouth-wettem Jide of the Proiect area

at a distance of 3lom.

ln vianr of th€ abo\re rensltfuitier. the Commlttee dedded not to rccornmend the

proporl for grant of Environmental Clearance.

Agenda No: zlol-16

(File No.lOl23/2023)
Proposed Roqgh Stone and Grarrel Quarry hase over an e,cent of 1.76'0 Ha (Patta

tand) at J.F.Nos. 3$n & 354 of FeritraPafil VlllrSe. Namakkal Talulq Namakkal

Distrlct, Tamil Nadu by Tmt. A lndira - For Envlronmental Clearance.

6|.\/TrVMDV432ffi t2O23 dated:O9-062o23)

The proporal war placed in the 4oln meeting of SEAC held on 16.08.2023. The detaill

of the projea fumished by the ProPonent are given in the webrite (parivesh.nic.in) '

The SEAC noted the followlng:

l. The project proponent. Tmt. A. lndira hal applied for Environmental clearance

sEAC. TN
52

for the Proposed Rough Stone and Gravel Qrnrrv learc ** * "fT, ol t-76-O
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proposal will automatically get delisted from the

PARMSH portal.

In the view of the above, SEIAA accepts the

decision of SEAC and decided to request Member

Secretary to communicate the minutes of 401't

SEAC held on 16.08.2023 to the project proponent.

15. Proposed Rough Stone Quarry and

Gravel lease over an extent of

3.44.0 Ha (Patta Land) at S.F.Nos.

68/l (Part) & 69 (Part) of Katteri

Village, Uthangarai Talulq

Krishnagiri District, Tamil Nadu by

Thiru. T. Raviganesan For

Environmental Clearance.

( s I A/TNA4 tN I 4323 09 I 2023)

l0ll I The authority noted that the subject was appraised

in the 401't SEAC meeting held on 16.08.2023.

Based on the presentation made and documents

submitted and from the KML file uploaded in the

PARIVESH Portal, SEAC noted the following.

i) The applied site is a fresh area, hitherto

unmined.

ii) Kottukarampatti village/trabitation is located

at a distance of about 260m from the

project site on the northern side.

iii) Onnakarai RF is located at a distance of 55m

from the northern boundary ofthe project

area.

iv) SH 179 A connecting Uthangaraito Arur is

located at a distance of 220m on the

western side of the project site.

v) Govt. Veterinary Hospital is located at a

distance of 225m on the western side of the

project area.

vi) One major water body - Katteri Lake is

located at a distance of 390 m from the

boundary oflease.

vii) One educational institute, namely, Sri

Vidya Mandir Arts & Science College is

located at a distance of 550m on the

southern side ofthe project area.

MEMBER
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viii) Habitations are also located on the south-

western side of the project area at a

distance of 310m.

In view of the above sensitivities, the Committee

decided not to recommend the proposal for

grant of Environmental Clearance.

The Authority, after discussions, accepted the

decision of SEAC, Rejected the proposal and

decided to request Member Secretary, SEIAA-TN

to grant rejection letter to proponent as per the 401't

SEAC minutes. Further, Authority decided to close

and record this proposal.

16. Proposed Rough Stone and Gravel

Quarry lease over an extent of

1.76.0 Ha (Patta Land) at S.F.Nos.

353/2 & 354 of Periyapatti Village,

Namakkal Taluk, Namakkal

District, Tamil Nadu by Tmt. A.

Indira For Environmental

Clearance.

( s IA/TNA4 tN / 4326 46 / 2023)

t 0123 The authority noted that the subject was appraised

in the 401't SEAC meeting held on 16.08.2023.

Based on the presentation and details furnished by

the project proponent, the Committee decided to

call for the following details from the project

proponent to consider the proposal for appraisal:

i) Details on the existence of schools (both

Govt & Private schools) and any other

sensitive structures including temples, etc

in the vicinity of the existing quarry site

and detail the impact of mining activities

& mitigation measures for protecting

these structures.

ii) Details of EC violation by way

exceeding the prescribed depth and

mining in the safety area.

In view of this. the authority after deliberations,

decided to request Member Secretary. SEIAA to

communicate the minutes of the 401't SEAC

meeting to the project proponent.

of

for

MEMBER
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Phone No.044-24i59973
Far: No. 0.1.1-14359975

To

Lener No. SEIAA-TN/F.No.l0l I l/2023 deted: 07.09.2023.

Thiru. T. Ravi ganesaru

S/o. Theeradha Vinai Theertha Goundar,

No. 21237-ltt6. Kuravan Kaadrl

Poosaripati Village & Post,

Kadai yampatti Talul

Salem District636 305.

Sir,

Sub: SELAA-TN - An application seeking Environmental Clearance for the Proposed

Rough Sone Quarry ad Gravel lease over an ext€nt of 3.44.0 Ha (Patta land)

at S.F.Nos. 6Ell (Part) & 69 (Part) of Kaneri Village, Uthangarai Tatuk,

Kdshnagiri District, Tamil Nadu by Thiru. T. Raviganesan - under Schedule

l(a) 'Mining of mineral pojccts' of thc EIA Notificarioq 2006 - proposal not

recommended - application closed and recorded - Reg.

Ref: 1. Online Proposal No SWTN/IV{IN /432309t2023 dared:06.06.2023.

2. Your application for Environmental Clearance dated. I 2.M.2023.

3. Minutes of the 401'r SEAC meeting held on 16.08.2023.

4. Minutes of the 652"d SEIAA meeting h€ld on 07.092023.

I invite your kind attention to rhe reGrences cited above whercin in you have submitted

an application seeking Environmental Clearance for rhe Proposed Rough Stone euarry and
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(rr.rrei iea.c,'\cr.ln c\l(rll rrl .i.ii.r1 lll il)ailir Lanl.tr .,t \.i .\trs. arS I il'lrrii& o() ti)ltnr1,l

l''-r::crr \ ili.rrr'. I lir.rnc.rr.ri l;rlr-rk. kri.lrrlrriri I)istriet. l.rnrrl \aJu

Ilr(pr()n(,\.ri \\.r: pirL(J rn tltc-.1(r'' \l .\( nlcelinr ire lir t,n lO.rr8 -t,-i. li'ru Sl..\( rr,,t,;ti

the l,,ll.rs tttrl:

l. lhc f,r.ricct proFx)ncnt. Thiru. I-. Ravigenesrn has applicd lilr Ln\ irrlnrr')cnlrl

( lcarance lbr thc Prtrposed Rt,ulrh Stonc Quam and (ira'r el lcasc (!\cr an c\lcnl ol'

:.-l-1.(l lla(Patta Land)at S.F.Ntrs.68 I (Pafl) & 69 lPan)olKaneri Village. t thangarai

Taluk. Lrishnagiri District. Tar,rrl Nadu.

l. fhe proiect'aclivitv is colered under Category'"Bl" of Item ltay "\,lining of Vincrals

Pmjecls" ofthe Schedule to the EIA Notification, 2006.

3. Bas€d on the pres€ntstion msde and documerrts submitted and hom the KML file

uploded in the PARIVESH Portal. SEAC noted the following.

i) The applied sirc is a fresh area hitheno unmined.

ii) Kottukarampatti village/habitation is locard at a distanc€ of about 26i0m from

the project site on the norrhern side.

iii) Onnakarai RF is located at a distance of55m fiom the nonhern boundary of the

projecl area

i") SH t79 A connecting Uthangffai to Arur is located at a distance of 220m on the

westcrn side ofthe project site.

v) Gort. Veterinary Hospital is localed 8r a distam€ of 225m on the western side

ofthe project area

vi) One major warcr body - Kancri [.ake is locaed ar a distance of 390 m from th€

boundary of lease.

vii) Onc cdrcrtioarl illllitlroq rtrncly, Sri Vidyr Mmdir Artr & Scictrc. Collct

is localed rt a distance of 55llr on the southem side of thc project area

viii) Habianions ar€ also locatcd on the south-westem sidc of the project ar€a 8t a

distance of 310m.

ln vicr of ttc ebova s.Gitiviticq th. Conuittcc dccidGd tlot to rlconrrcnd tbc propolrl

for gnnt of Environ[.rtrl Clcrrrlcr.

Subsequently. the poposal was placed in the 652il Ar.trhority meeting held on 07.09.2023. The

Auhoritv. after discussions. acceptcd the decision of SEAC, rcjected tbe proposal and d€cided



IL

lo rcqucst \{cnrbcr Sccretan. SEIAA-l'N to grant r('iection letl.'r to prop.rtretrt as per the .li) I

SF',\(' minutt:. I unhcr. Authorill dr'eided lcr elosc and rcc()rd this proposal.

lr: tir;. r'cgarJ. it r. in1,,r-nrcJ ll)31 tha l.:-oI\,,\Ji \rr':a'ieJt.J *n.l ll.ncc lhc !llc i. clostd lnd

recorded ,ccordinglt.

-_-.-*1
BERTIicRETARI'

sEIAA-l \
I,.-"
/qr\ti


